
 
      

      
 
  

 
 

 
 
 

          

        

        

  

   

      

 

 

   

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

BEFORE
 
HON’BLE MR. JUSTICE T NANDAKUMAR SINGH
 

CHIEF JUSTICE (ACTING)
 

ARB.P.[SH] No.1/2013 

7-8-2013 

Notice to respondent No. 2 shall deem to have been 

effected properly. Learned counsel appearing for the respondent 

No. 1 prays for 3(three) weeks’ time for filing affidavit-in­

opposition. 

Prayer is granted. 

List this case again on 29-8-2013. 

Chief Justice (Acting) 

S.Rynjah 



 
 

        
   

 
   

 
 

 
 
 

        

         

    

        

     

        

 

 

 

   

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

BEFORE
 
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH,
 

CHIEF JUSTICE (ACTING)
 

WP(C) No.(SH) 223/2013 

07.08.2013 

Mr. H. S. Thangkhiew, learned senior counsel assisted by 

Mr. N. Mozika, learned counsel appearing for the petitioners prays for 

listing this case on 13.08.2013. 

This order is passed in the presence of learned Advocate 

General, Meghalaya Mr. K.S. Kynjing. 

List this case accordingly on 13.08.2013. 

CHIEF JUSTICE (ACTING) 

S.Rynjah 



 
 

  
 
 
 
 

 
        

   
 
 

 
 
 

        

      

 

 

 

   

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

WP(C)No.(SH)363/2012 
With WP(C)No.(SH)212/2012 
MC(WP(C))No.(SH)357/2012 

WP(C)No.(SH)238/2012 

BEFORE
 
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH,
 

CHIEF JUSTICE (ACTING)
 

07.08.2013 

As prayed for by the learned counsel appearing for the 

parties, list this case again on 21.08.2013. 

CHIEF JUSTICE (ACTING) 

S.Rynjah 



 
      

      
 

  
 

 
 

 
 

       

         

      

          

         

   

       

 

 

   

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

BEFORE
 
HON’BLE MR. JUSTICE T NANDAKUMAR SINGH
 

CHIEF JUSTICE (ACTING)
 

WP(C)[SH] No.199/2013 

7-8-2013 

This writ petition relates to the appointment of the 

dependant of the Govt. employee who died in harness on, 

compassionate ground. Mrs. S.Bhattacharjee, learned Govt. 

Advocate who entered appearance on behalf of the respondent is 

directed to take instructions so as to dispose this case at the 

motion stage. 

List this case again on 19-8-2013. 

Chief Justice (Acting) 

S.Rynjah 



 
      

      
 

  
 

 
 

 
 

        

          

     

 

 

   

 

 
 
 
 
 
 
 

BEFORE
 
HON’BLE MR. JUSTICE T NANDAKUMAR SINGH
 

CHIEF JUSTICE (ACTING)
 

WP(C)[SH] No.222/2013 

7-8-2013 

The learned counsel appearing for the petitioner is directed 

to file the eligible copies of the annexures to the writ petition. 

List this case again on 13-8-2013. 

Chief Justice (Acting) 

S.Rynjah 


